FIR No0.5227/20
u/s 379/411 1PC
PS Punjabi Bagh
26.08.2020
Present: L.d. APP [or the State.

Ld. Counsel for the accused is present through Cisco wehex
meet app.

Reply from SHO PS Punjabi Bagh is received. It is also
submitted by constable present on behalf of PS Punjabi Bagh that the report
has also been sent to the concerned Jail Superintendent. Reply has aiso been
sent to the 1d. Counsel through whatsapp. ’

In view of the aforesaid, the present application stands disposad
of. ' :
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FIR No.749/14

PS Punjabi Bagh
26.08.2020

Present: L.d. APP for the State.

Applicant Urmila 1s present.

Death of accused could not be verified as the address furnished
by the applicant is incorrect.

At this stage, it is submitted by applicant that she is now residing
at D-443, Madipur, JJ Colony, Near Dispensary, Delhi (Mobile
N0.9250299265). In these circumstances, let fresh death verification repoit

of accused Ravi be called for 27.08.2020. Applicant is directed to remain
present at home. N

(MANU MEDWAN) -
MM-0i(West)/THC:Delhi
26.08.2020
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CC No. 8582/2019

State Vs Manish @ Mogli
FIR NO. 487/2019

PS Punjabi Bagh

26-08-2020
File taken up today in compliance of orders of Hon’ble High Court vide its
circular number 26/DHC/2020 dated 30-07-2020. (The present case was
earlier en-blocked on 15-04-2020 for 26-08-2020 as per the directions of
the Hon’ble High Court).
Present: Ld APP for the State.
As per the circular number 26/DHC/2020 dated 30-07-2020
of Hon’ble High Court, the matter be put up for purpose
fixed on 18-11-2020.

(Ma
MM: West District?
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CC No. 2707/2019

State Vs Nandkishore & Nandu
FIR NO. 00062/2019

PS Punjabi Bagh

26-08-2020
File taken up today in compliance of orders of Hon’ble High Court vide its
circular number 26/DHC/2020 dated 30-07-2020. (The present case was
carlier en-blocked on 15-04-2020 for 26-08-2020 as per the directions of
the Hon’ble High Court).
Present: L.d APP for the State.
As per the circular number 26/DHC/2020 dated 30-07-2020
of Hon’ble High Court, the matter be put up for purpose
fixed on 18-11-2020.

(Ma
MM: West District; '

cedwan)
"HC/Delhi
26-08-2020
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CC No. 8731/2018

State Vs Savtanter & Babu
FIR NO.30736/2018

PS Punjabi Bagh

26-08-2020
File taken up today in compliance of orders of Hon’ble High Court vide its
circular number 26/DHC/2020 dated 30-07-2020. (The present case was
earlier en-blocked on 15-04-2020 for 26-08-2020 as per the directions of
the Hon’ble High Court).
Present: Ld APP for the State.
Sh SC Verma, LLd LAC for the accused.
As per the circular number 26/DHC/2020 dated 30-07-2020
of Hon’ble High Court, the matter be put up for purpose
fixed on 18-11-2020.

- MM: West District: THC/Delhi
. ‘ 26-08-2020
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